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MINISTRY OF EXTERNAL AFFAIRS '
NOTIFICATION
New Delhi, the 9th July, 2001

G, 8. R. 527(K).—In exercise of thepowers conferred by section 24 of the Passports Act, 1967 (15 of 1967), the I b
| Government hereby makes the following rules further to amend the Passport Rules, 1980, namely:— Tt "y 1

(1) ‘These rules may be cafled the Passport (Amendment) Rules, 2001, , Coon . |
{2) ‘They shall come into force on the date of their publication in the Official Gazette. ¥

In the Passport Rules, 1980, in Rule 12, for sub-rule (5), thc follewing sub-rule shall be mbsﬁmted, :
namely — " 1y i

“(5) A certificate of identity shall continue in force for a period of ten years from the date of its igsue.”

[File No. VITI/405/26/99]
S.R. TAYAL, Jt. Secy. (CPV)

ncipal rules were published in the Gazette of imha vide Notification No. GSR 657(E) dated December
1,1980 (1980 External) Part IT, Section 3, Sub-section (i), subsequently amended by:— -

Notification No.GSR 50 (E) dated 7-02-1980
Notification No.GSR 469 (E) dated 24-06-1982
Notification No.GSR 325 (E) dated 12-04-1983
Notification No.GSR 494 (E) dated 16-06-1983 : .
Wotification No. GSR 345 (E) dated 29-03-1985 .
Notification No.GSR 860 (E) dated 01-11-1985
Notification No.GSR 1155 (F) dated 21-11-1988 ,
Notification No.GSR 100 (E) dated 04-03-1991 - . "
Notification No.GSR 503 (E) dated 10-07-1993 ‘
Notification No.GSR 622 (E) dated 27-06-1990
. Notification No.GSR 605 (E) dated 05-10-1998
_ Notification No.GSR 516 (E) dated 08-07-1999
Notification No.GSR 827 (B) dated 29-12-1999
Notification No.GSR 34 (E) dated 12-01-2000
Notification No.GSR 472 (F) dated 22-05-2000
Notification No.GSR 473 (E) dated 22-05-2000
Notification No.GSR 485 (E) dated 23-05-2000
Notification No.GSR 529 (B) dated 08-06-2000
Notification No.GSR. 584 (E) dated 04-07-2000
Notification No.GSR 632 (E) dated 25-07-2000
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